
SCHEDULE I

FORM A
PUBLIC ANNOUNCEMENT

(Regutation 14 of the lnsolvency and Bankruptcy Board of lndia (Votuntary Liquidation Process)

Regulations, 2017)

Notice is hereby grven that the Nest Hotel Private Limited has commenced voluntary liquidation on 3'd

September 2020

The stakeholders of Nest Hotel private Limited are hereby called upon to submit a proof of their

.rrirr, on or before 3'd October 2O2O,lothe liquidatoratthe address mentioned against item 7

The financial creditors shall submit their proof of claims by electronic means only. All other

stakeholders may submit the proof of claims in person, by post or by electronic means

Submission of false or misleading proofs of clarm shall attract penalties.

Forms for claim are available on the website of lnsolvency and

wraaiv ibbr. gov i n/hom e/down loads.

Bankruptcy Board of lndia -

Date 05 09 2020
Place Delhi

Madhusudan Sharma
Liquidator
Nest Hotel Private Limited

),

FoRTHEATTENTIoNoFTHESTAKEHoLDERSoFNESTHoTELPRIVATELIMITED

1 Name of CorPorate Person Nest Hotel Prtvate Ltmited

2 Date of lncorporation of Corporate Person 20rh October, 1989

2 Authority under which Corporate Person is

lncorporated/ Registered 

-

4 Corporate ldentrty Number / Limtted Liabtltty

ldentitv Number of Corporate Person 
-

u551 01GJ1 989PTC012e1 0

FF l0lShoppers PdSJ\ear Govt
Servants' Society, Opp Municipal Market,

C.G Road, NavrangPura, Ahmedabad
Guiarat - 380009

5 Address of the Registered Office and

Principal Office (if any) of Corporate Person

tlt tiquidation Commencement date of

Corporate Person
3'd September 2020

7 Name, Address, Email Address, Telephone
Number and the Registration Number of the

Liquidator

8 Last Date for Submrsston of Clarms

Madhusudan Sharma
54 CSC-9, DDA Market, Sector-7, Rohint,

Delhi 1 10085
Email rradhLlsudan llriAouti'rak cor"li,

Mobrle 9868872918
Reg No IBBI/IPA-003/|P-N00046/2017-
1 8/1 0395
3'd october 2020
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